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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.15062/2000
(From the judgenent and order dated 15/05/2000 in SAO 9/00
of The H GH COURT OF DELHI AT N. DELHI)
GOPI CHAND GUPTA Petitioner (s)
VERSUS

M S. JAI N PLASTI C | NDUSTRY Respondent (s)

( For Final Disposal )

Date : 01/03/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR, JUSTI CE DORAI SWAMY RAJU

For Petitioner (s)
M. R K. Mheshwari, Adv.

For Respondent (s) M. Seeraj Bagga, Adv.
M s. Sur esht a Bagga, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
L....... L....... I T....... T....... T....... T....... T J
SP2
Adj ourned by two weeks at the request of the
counsel for the respondents.
. SP1

(Ganga Thakur) (Prem Prakash)
P.S.to Registrar Court Master



